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under sub-section (1) of section
618A of the Companies Act, 1956:—

(i) (a) Review by the Govern-
ment on the working of the State
Trading Corporation of India Li-
mited, New Delhi, for the year
1973-74,

(b) Annual Report of the State
Trading Corporation of India Li-
mited, New Delhi, for the year

1973-74 along with the Audit-
ed Accounts and the comments of

the Comptroller and Auditor Gen-
eral thereon. [Placed in Library,
See No. LT-8744/74)

(ii) (a) Review by the Govern-
ment on the working of the Pro-
jects and Equipment Corporation
of India Limited, New Delhi, for
the year 1973-74.

(b) Annual Report of the Pro-
jects and Equipment Corporation
of India Limited, New Delhi, for
the year 1973-74 along with the

Audited Accounts angd the com-
ments of the Comptroller and

Auditor General thereon. [Placed
m Library, See No. LT-8745/74],

(i1i) (a) Review by the Govern-
ment on the working of the
Handicrafts and Handlooms Fx-
ports Corporation of India Limit-
ed, New Delhi for the Year
1972-74

(b) Annual Report of the Han-
dicrafts and Handlooms Exports
Corporation of India Limited, New
Delhi, for the year 1973-74 along
with the Audited Accounts and

the
nd  Augis of the Comptroller

uditar
[ in Li
n’m - brary. See No, Lr-
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MESSAGE FROM Rayy, SABHA
SECREI'ARY-GENERAL: Sir, I

have tg report the following message
received from the Secretary-Gemra!
of Rajya Sabha:—



